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	APPLANTS: K.Srikantha and four others., 

v/s. 	• 	 . 

RESB11JENTS: Secretary,Ministry, 	of Defence, 
New Delhi and others., 

'To 

Sri...Narayanaswaray,Advocate, 
No.844,Upstairs,V...Bjock, 
Raj jinagar, Bangalore-560 010. 

'The Scientific Advisor and Director General, 
R and D Organisation,South BlOck,New Delhi-Il.. 
A copy of the application is also enclosed for 
further necessary action as directed by the Tribunal. 

H 

. 	

• 

Subject— F.rwarding copies of the Orders passed b the 
Central Mministrative Tribunai,Bangaiore-3. 

. ---XXX--- 

Please find' enclosed herwith P. copy of the Ordr/ 

Stay frdr/Intcrim Order, passed by this.Tribunal in the.aboie, 

mentioned application(s) C;fl Sixth March,1995. 
- 	ci' 	 . 
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1• 1. 
CENTRAL AILINISTRATIVE TiUBUNAL: BANGALORE BENCH:BANGALOE 

ORIGINAL APPLICATION NUMBER 726 OF 1995 

- 	 MONDAY, THIS THE 6TH DAY OF MARcH,  ,1995 

Mr.Justice P.K.Shyamsundar, 	 Vice-Chairman. 

K.Srikantha, 
S/o K.L.K.Murthy, 
Aged about 35 years, 
Senior Scientific Assistant (SSAs), 
Aeronautical Development Establishment, 
C.V.Raman Nagar, Bangalore-93. 

Smt. Nalinakshamma, 
W/o L.S.R..Sharma, 
Aged 39 years, 
Senior Scientific Assistant (SSA), 
Aeronautical Development Establishment, 
C.V.Ramannagar, Bangalore-93. 

3. Smt. C.S.Leelavathamma, 
W/o A.P.Ashok Kumar, 
Aged 38 years, Senior Scientific 
Assistant, Aeronautical Development 
Establishment, C.V.Ramannagar, 
Bangalore-93. 

4. Smt. Asma Beguni, 
W/o Syed Ethishaniuddin, 
Aged about 35 years, 
Senior Scientific Assistant, 
Aeronautical Development Establishment, 
C.V.Ramannagar, Bangalore-93. 

5.-Miss J.Mary Magdaline, 
'D/oM.JOseph, Aged about 36 years, 
Senior Scientific Assistant, 
Aeronautical Development Establishment, 
Bangaiore-93. 

Sri 
(By Advocate fri.Narayanaswamy) 

rj 
V. 

1. The Union of India, 
represented by its Secretary to 
Government, Ministry of Defence, 
South Block, New Delhi-il. 

2. The Scientific Advisor & Director 
General, R & D Organisation, 
South Block, New Delhi-il. 

	

/ 	 :• The Director, 
Aeronautical Development Establishment, 

	

I - 	C.V.Ramannagar, Bangalore-93
LU 

 

(. 	
( 

'\ &- 
. 	'.•.j' •••-••------. I- 

ALO 

.. Applicants. 

Respondents. 
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ORDER 

After having heard •  Mr. M.Narayanaswamy, learned counsel 

for the applicants, I think the proper thing to do is to direct 

the respondent/administration to dispose of the representations 

made by the applicants as per Annexures A4i to A7, in an appro-

priate manner bearing in mind the demand for fixation of their 

pay with effect from 1-11-1989, the fixation of which is claimed 

to have been awarded to one Smt. V.Puttalinganuna who is admitted-

ly. junior to the applicants. These repreentations should be 

disposed off wihin 3 months from the date of receipt of a copy 

of this order by respondent-2. No costs. Forward a copy of 

the application as well, to respondent-2. 
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